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Religious Tourism Policy

1581. SHRI AJAY SANCHETTI: Will the Minister of TOURISM be pleased to
state:

(a) the details of Government’s policy so far as religious tourism is concerned;

(b) how the present policy is different from the earlier policy;

(¢c) the religious places identified by Government for development in
Maharashtra;

(d) whether any proposal has been received by Government from the State
Government of Maharashtra regarding development of religious places in the State;

and

(e) if so, the action taken by Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM
(DR. MAHESH SHARMA): (a) to (¢) The Ministry of Tourism (MOT) provides Central
Financial Assistance (CFA) to State Governments/Union Territory Administrations,
including the places of religious importance, for various tourism projects prioritized
every year in consultation with them subject to availability of funds, infer-se priority,
liquidation of pending utilization certificates against the funds released earlier and
adherence to the scheme guidelines. The list of projects sanctioned for the State

Government of Maharashtra for the last three year is given in Statement (See below).

Further, in pursuance of announcement made in the Budget Speech 2014-15, the
Ministry of Tourism has initiated a “National Mission on Pilgrimage Rejuvenation
and Spiritual Augmentation Drive (PRASAD)” Scheme to beautify and improve the

amenities and infrastructure at pilgrimage centres of all faiths.

Initially, twelve cities namely Amritsar, Ajmer, Amaravati, Dwaraka, Gaya,
Kanchipuram, Mathura, Puri, Varanasi, Vellankani, Kedarnath and Kamakhya have
been identified for development under PRASAD by Ministry of Tourism.
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The list of projects sanctioned for the State Government

of Maharashtra for the last three year
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(X in lakhs)
S1.  Name of the Projects Amount Amount
No. Sanctioned Released

1 2 3 4
2011-12

1. Development of Public Amenities at Elephanta 500.00 400.00
in Maharashtra.

2. Development of Mega Tourist Circuit at Mahur 4510.99 3608.79
—Nanded-Vishnupuri Back water-Kandhar (Fort
Circuit) (Nanded-Kaleshwar-Mahur-Kandhar-
Hottal) in Maharashtra

3. Beach and Resort Development at Harihareshwar 221.75 177.40
district Raigad in Maharashtra

4. Convention Centre at Nashik 500.00 400.00

5. Development of Nashik (Gangapur Dam, Kalagram  2489.51 959.27
at Govardhan. Gondeshwar) in Nashik District as a
Mega Project
Totar 8222.25 5545.46
2012-13

1. Development of Satara Circuit (Mahabaleshwar- 800.00 160.00
Kass Plateu-Aga Shiv Caves-Bamnoli) in Satara
District, Maharashtra

2. Destination Development at Panshet, Tal, Velha, 359.59 71.92
District Pune in Maharashtra

3. Development of Aurangabad as a Mega Circuit in 2343.20 468.64
Maharashtra.

4. Development of Solapur Mega Circuit (Akkalkot- 4387.00 877.40
Pandharpur-Solapur- Tuljapur)in Maharashtra
Totar 7889.79 1577.96
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1 2 3 4
2013-14

1. Development of Dhapewada/Paradsinga as Eco- 780.17 624.13
Tourism and pilgrimage centre at Dhapewada,
District Nagpur

2. Development of Grape/Wine Tourism 500.00 100.00

3. Architectural Theme Lighting at Chhatrapati 500.00 100.00
Shivaji Railway Terminus in Mumbai, in the State
of Maharashtra

4. Infrastructure development of Amravati in 457.35 91.47

Maharashtra as a tourist destination in Maharashtra.

5. Development of Bhandara-Gondia-Nagpur Eco 4532.66 906.53
Tourism as Mega Circuit in Maharashtra

TotaL 6770.18 1822.13

High prevalence of HIN1 affecting tourism

1582. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of TOURISM
be pleased to state:

(a) whether it is a fact that in view of high prevalence of HIN1, Government of
Australia has issued a warning to its citizens visiting India and if so, the details thereof;,

(b) whether it is also a fact that other countries are also in process of issuing

such warning;
(¢) how the Ministry looks at it and what is its impact on tourism;

(d) whether any consultations have been held with Ministry of Health and
Family Welfare; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM
(DR. MAHESH SHARMA): (a) to (¢) In view of an increase in cases of HIN1 in
India, the Government of Australia has advised its citizens travelling to India to discuss
influenza vaccination requirements with their GP or a travel health professional before
departing from the country. Some countries like UK, Germany, France, Italy, Russia



